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Mr. Deputy-Speaker: 
iI: 

The question 

"That the Bill be paved." 

The motion was adopted. 

Shri Piloo M;Ody: With a smile on 
ail face, he has taken Rs. 2 crores 
away from the country. 

Mr. Deputy-Speaker: Have you 
.ounted correctly? Your mathematics 
i. very' poor. 

Shri PiJoo Mody: You have i:ot 
enly his word for it; it ia not worth 

17.42 bra. 

TUTlCORIN HARBOUR PROJECT 

SUi Anbazhagan (Tiruchengode): 
Mr. Deputy-Speaker, I deem it my 
duty to ,bring ~ i  matter for the 
o~i r io  of the han. Minister by 
thlli dISCUSSIOn, though it is for a 
.hort period. The han. Minister must 
under:otand the intense reeling of the 
people of Tamilnad and the grave 
doulX:o of the Madras Government ex-
prealed recently about the genuine 
interest of the Union Government in 
implementing the Tuticorin Harbour 
project. Tuticorin has been port 

from times tmmemorial. It has been 
in the days of ancient Tamil kings an 
important POrt exporting goods to the 
wenern as well .s to eastern coun-
tries. Even at the time of the Briti-
.hers, they had many lIehemes to de-
velop the port and in the year 1 ~111 
they had a IIcheme and apent about 
R£. 30 lakhs. According to the pre-
aent value of the rupee it wilJ be I 
feel, more than Rs. 10 Cl'Ores. They 
had other ~  l~o to develop the 
port but lIOtllehow the port haa not 
become an all-weather nort or deep-
liea harbour. Even after the adYent of 
freedom, thl" claim baa been there, an.cI 
the State Government had been very 
often pressing upon the Centre to start 
that scheme and make the Tutlcorin 
harbour an all-whether port as well 

a. a deep-1H!.I. harbour, elpeclally 
when the Tutieorin deep-.ea harbour 
is not only intended to make the 
Tuticorin port a beautiful one, but 
because ot the region which is a very 
baekward one and. t.he economic con-
dltiona of the people there are "er:Y' 

(HAB. DU.) 
poor, and the condition.; may change 
for the better becauae of the port de-
velopment alone. The avenue for their 
life and their future prospects are 
more and more binding upon the har-
bour and its development. The Cen-
tral Government has also agreed aa 
early aa 1I15~ to consider the project 
and at the time of the liecond }o'ive 
Year Plan, Mr. Nehru had given an 
assurance to implement the project. 
and he has more Or Jess inaugurated 
it by accepting it in principle. After-
wards, our late Prime Minister, Lal 
Bahadur Shastri, inaugurated it in the 
month of Novemher. 19U4. 

17.45 hu. 

[SHRI C. K. BHATTACHARYYA in 
the Chair]. 

The scheme is not a haphazard one. 
There have been many reports OR 

the scheme. The Chatterji scheme of 
1954, the Sethusamudram Committee', 
acheme of 1955, the Chacko ~  .. 
well as the Mathrani icheme of H15\), 
and also finally the Intermediate 
Ports Development Committee's re-
port of 1960. All these stand in good 
stead to suppont the projec1. Because 
of the Intermediate POl·ts Develop-
ment i . ~ r<,port, the scheme 
was accepted and it was implemented 
to • centain ~ . 

Now, I feel that hecaulle the figures 
:iven in the reports and the litlltiitical 
figures that haVe he en given in re.-
peet of the traffic potentialty Of the 
Tuticorin harbour vary from eaeil 
other. Even after it iii being inaugu-
rated the Ministry is more or I .... 
vacillating in proceeding with the im-
plementation of the scheme. I doubt 
whether the Ministry is .incere and 

~  in iroIplementing the scheme. It 
.hould not o ~i r the scheme from 
the commercial point of view, or 
from II moneylender's point of view. 
It .hould ~ 1he project as one de-
.igned for. the welfare Of the area, for 
the welfare of the region, tor the 
development of Tamil Nad. The 
Chief Minister of Madr_ has Itlted 
very clearly that It is a must far 
Tamil Nad. From the poInt of. ~ 
that we .hould haft a Sethu .. 1Il1I---"'-". 
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&ram canal in the future, which will 
.-ut ailor* the route trom ilie weetern-
.coast to the eastern coast, for the 
coastal shipping as well as for the 
mariners from foreign countries, 1 
hope the TUlicorin harbour will be 
of great asset and saving in the eco-
nomy of our country in view of the 
~ i i  that is going on developine 
~  trade. 

Not omy that. 1 feel th.a t lhe in.· 
port-export facllities are mer eaSt! ... 
in the southern part of the country, 
the foreign ,rade, will certainly im-
prove to a great extent. I am sure 
tha t Tamil N ad is Ollt! of the fore-
most ,states where !.abour is co-ope-
ratmg wltn the capi,ahsts; the labour 
is co-operating with the industrialists 
.nd there is a large scope for the 
development of 110 many other pro-
jeclti cowards the industrial progress 
of the country. The Madras State Gov-
ernment haa corne forward to facili-
tate such a project _IS the Turicorin 
harbour for developing the area, by 
industrialising j., by giving facilitie. 
to so many small-scale industries, and 
t:stablishing such other facilities like 
link road, for the supplY' ot electricity 
und for water ~ l  tor the future 
development of that area. The Madras 
S:.ate Government bus spent more or 
leo.>s a crore of r ~ lor that. When 
the Madras state Government hal 
spent more than a crore of rupees, 
besides doing cverY>.hing to facilitate 
the .project, the Central Government 
is not sure to procepd with the pro-
ject. When it i~ doubtful and when 
the rum our is afloat among the public, 
the people of Tamilnad get an agita-
tional feeling. I would like to tell 
the House that on the 23rd of this 
'month Tamilnad observed a 'De-
mands Day'. On the 'Demands Day' 
most of the leade1"3belonging to diffe-
rent political r i ~ joined together. 
Thev have pMsed unanimous 
resolution ,ott r ~ of meet-
in,s, where lakhs of peo-
ple /lathered o~ r. dema,ndins: that 
the Central Gnvprnmeni. .hould Ito 

ahea" ""ith th" ~oi . On the 'De-
~ . Thv' 'h"v ~  pre,"ed the 
elaim of fhl' Salem stf'P.l plant also, 
Ilut l~ Is not the ocealllan for me to 

put forward that claim espe_ 

cially before the bon. MiniI-
ter for Transport. The claim fQl' 
the .teel plant at Salem bq bHa 
there for loni. Even the Coner-
Ministry there had given an anurance 
to the people of Tamilnad that they 
would start it. There was sympathe-
tic conSIderation for the Salem llteel 
plant but somehow it has not yet be-
come an accomplished fact and the 
Union Government baa not carne for-
ward to accept it and allow thoe State 
Government to go ahead With it. 
These are things which have more or 
less mjured t he feelings of the peo-
ple Of Tamilnad. When you have al-
ready injurcd the feelings of the peo-
ple of Tamilnad bY not allowing them 
to haVe the Salem 8tee] plant, now 
when YOU are not going to proceeti 
.... ith the Tuticorin project .~  alread,. 
assured to the people r~ it wiD 
only amount to adding insult to injury 
to the people of Tamilnad. 

Sir, the people of 'familnad are Dot 
accustomed 1.0 agilation, but whea 
they s:art any agitation they will not 
stop until they are lIucceo3Sful I 
would like to say that the necessity 
will not arise because the MinilltrJ' 
there is defending the righ:1I of the 
people. I hope the Union Govern-
ment will not go back on the RIISur-
ances given to them, but it seem. g 
me, from the manner in which the 
people who are in power cherio,;h the 
memory of ~l~ late Prime Minister. 
that they C.V it more .by flouting the 
assurances given than by keeping UIJ 
the assurances. 

I have got statistics to show that 
the Tutieorin Harbour project will 
be a conducive one to the economic 
growth of the country, that in no way 
it will be a failure and in no way it 
will be a loss.' As per the traftle 
survey of the port of Tuticorin, a 
lIurvey made in the year 1958-59 by 
the National Council of Applied Eco-
nomic Research, it has a traffic poto-
tial of about 2.4 million tons. TIle 
flgurps were doubted after four or 
flve yerr. and th"n o ~r flgure wu 
~  that it will ~ only 2 mUDs 
~o I. Then another ftrure ".. ~-
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ec1 at by saying that ou' of the 2 
million tons of lraffic expected in the "ear 1970-71 only 1.7 million tOM 
will be through thi.!l hal'bour and the 
Wance 0.3 million tons will be 
through the existing port there. Stin 
another figure was given by the hon. 
Minister, that it may be 
1.55 million tons. Above all 
these figures, a final figure Wall 

liven by one officer in his department 
who has been an expert in degrad-
ing any thing-I think so-and in 
(nding out figures to suit his own 
convenience, to ~ i  his own animos-
ity towards anybody or towards any 
.epartment. In order to discount the 
-nlue of the NaLonal Council of 
Applied Economic Research, in order 
to discount the rea] research work of 
this Council, this officer-I need not 
mention his name, but I want the 
hon. Minister to know that I am refer-
ring to the officer who went into the 
matter lastly-has said that it will be 
only 1.15 million tons. I tlo not want 
ID complain but I understand that he 
wanted to go to the National Council 
of Applied Economic Research as a 
Deputy-Director General but since 
lie could not get the post, he wanted 
.0 ventilate that feeling here. But I 
teel that the hon. Minister who is 
an expert in economics, who know. 
the country well and who has got 
IOmething to do with Madras, he will 
aot rely on the advice of the Minis-
try alone but will find out the real 
truth behind the figures that are 
supplied to him. 
I wish to say here that in the year 
19M itself the figure of import-export, 
that is, the traffic potential was ar-
rived at a figure of about 1 million, 
1.7 lakhs to be accurate. It it is so, 
at the rate of 5 per cent per annum 
en an ordinary port in the develop-
ment ot the country and at the rate 
et ,10 per cent when the harbour is 
a .• hore-side harbour-it is a full-
(edged harboUr, an all-weather port-
when you have got facilities for 
transhipment and also for bunkerinl 
and such things, naturally the import-
export. capacit,. of this port will be 
.me or even four Umel. 

I wish the hon. Minister to Dote a!1 
these things and consider the ICheme 
favourably and implement it fully, 
without creating any more doubta ia 
the minds of the people of Tamilnad, 
I want the hon. Minister to judge-
things by the real worth of them, 
not merely on the basis of economics. 
We know that economic statistics are-
very often misleading, The value of 
the rupee has come down, the infla-
tion has changed the face of the 
country and recession has come in. In 
that context, I think it is the boun-
den duty of the han. Minister in 
charge, and also the Finance Minis-
ter, not to intervene in any planned 
schemes that are already accepted by 
the Government. It is their duty to 
see that the necessary money Is grant-
ed and the projects are implemented. 
By the "necessary money" I do not 
~  the Rs. 1 crorc that is allotted· 
this year, which is not lit all suffi-
cient. The Government should come 
forward with the aHotment of at 
least Rs. 5 crores this year, according 
to the original plan. 

If the Government is not capable 
of finding that much money, let it 
get a loan f!'om Japan, which country 
is willing to give this money for the 
development of the port of Tuticorin 
through which it wants to take salt 
end other Chemicals from our country. 
So, Japan is willing to come forward 
and help the Tuticorin harbour in its 
development and the Chief Minister 
of Madras has stated this in clear 
terms. 
I want the hon. Minister to go into 
this matter as soon as possible, as 
early as possible, get financial clear-
ance to this project and implement it 
expeditiously so that the people of 
Tamilnad get some soothing effect 
trom their present agitational ap-
proach to this ro l ~ 

The Minister of Transport and 
Shipping (Dr. V.I[. R. V. Rao): What 
is the time allotted tor this dlscus-
sion? 

Mr. ChaIrmaD: Thill II a half-aa-
hour discussIon. 

8hr1 Ambubapn: When I brought 
thie motion, I requelted the bon. 
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Speaker to allot at least one hour. 
He said that if there are more hon. 
Members participating in the discus-
lion, time will be allotted to all of 
1ihem. I hope Mr. Chairman will bear 
~i  in mind. 

Mr. Chairman: In Half-an-hour dis-
cussion under the rules after the 
first speaker only questions are ask-
ed. 

Shrl Randhir Singh (Rohtak): In 
eertain respects, Tamilnad is the pride 
of our country and this harbour is an 
ancient harbour which is associated 
with the sentiments of this region. 
According to the information avail-
able to me, this harbour ~ to be 
completed by 1969 with an outlay of 
nearly Rs. 24 crores, of which only 
Rs. 5~ crores have been invested in 
the project so far. or i ~ to the 
.chcdule, Rs. 18 crores were to be 
spent on the project up till now. I 
would like to know from the hon. 
Minis!a, through yoU, Sir, what are 
the impediments, what are the genu-
ine difficulties or bottlenecks that 
impede the completion of this har-
bour. This is something connected 
with the trade and CDIl1merce of this 
region. I would like to know what 
the difficulties are, if at all there are 
any difficulties, in What way he will 
meet those difficulties and whether 
by the deadline of 1969 he will be 
able to complete the construction work 
of this harbour. 

18 hrtJ. 

Shri V. Krishnamoorthi (Cudda-
lore): To talk about the economiCs of 
this project at this stage is more or 
less like inquiring about the paternity 
of the wife after giVIng birth to 
two or three children. The Govern-
ment has already spent Rs. 5f crores. 
As Shri Randhir Singh pointed out, 
the project ought to have been comp-
leted by 1969 and til! now Rs. 18 
OI'ores ought to have been allotted, 
But so far only Rs. 5.50 crores have 
been allotted. • 

The Estimates Committee in the 
8ixtyninth Report in 1983-11. baa 
ltated that the Tuticorin Project 
_uld be taken In conformity widl 

the SethWlamudram Project because 
it is an integrated project. They have 
given a recommendation like this to 
the Government: "The Sethusamud-
ram Project should be taken up for 
the development of Tuticorin as a 
maior port." The Sethusamudram 
Project is IndiJ.'s Suez Canal. If the 
Sethusamudra"l Project is integrated 
with the Tuticorin Project, it is the 
Committee's prophecy that the saving 
involved will be 368 miles to Madras, 
304 miles to Visakhapatnam, 265 
miles to Calcutta, 220 miles to Chit-
tagong and 118 miles to Rangoon. So, 
the economics of this project should 
not be taken purely on the basis of 
the Tuticorin Project but it must be 
looked into in accordance with the 
project report as well as the report 
submitted regarding the Sethusa-
mud ram Project. 

When the Government allots 50 

much of funds to other ports which 
are taken up afterwards, like Para-
dip and other ports. why has the 
Government not allotted sufficient 
funds soeciallv for this? In support 
of my ~ i~  I may submit that 

~ accordinq to the preliminary project 
report the Government ought to have 
allotted Rs. 1 crores for 1963-6!, 
Rs. 2.50 crores for 1964-65, Rs.. 
croreg for 1965-66, Rs. 6 crores for 
1966-67 and Rs. 6 crores for 1967-68, 
but they have allotted only Rs. 1.95 
crores for 1965-66, Rs. 1.93 crores for 
1966-67 and for this year they had 
allotted ~. 50 lakhs and after a 
prolonged debate they have allotted 
another Rs. 50 IBkhs. Why is thi. 
partiality being shown? Is it because 
It lies at the other end of the country? 
I want a categorical answO!r from the 
Minister and I request the Minister 
kindly to increase the funds so as to 
complete it in time. 

Shrl P RamamurtJ (Madurai): r 
am not l~o i  at this problem from 
the point of view of Tamilnad; I am 
looking at the problem-from the point 
of view of the country as a whole. 
India h89 got a vast coastline of over 
3,000 miles and the number of portl 
that India can boast of even after ZO' 
yean of Independence II hardly .lx. 
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[Shri P. Ramamurti] 
If the Government of India is think-
ing in terms of the potentialitiee of 
this particular harbour, I must say 
that the Government haa sot an 
extremely pessimistic view of the 
entire economic development of his 
-country. 
If the country is going to develop 
economically, obviously this country 
can take in not only this Tuticorin 
Port but halt a dozen other ports as 
well and in a very short time as 
luch. Under these circumstances for 
the Government of India and the 
Shipping Minister to have come for-
ward with that statement clearly 
.ho"" that certain doubts have begun 
to be exercised in the minds of the 
Government. :I am not bothered. 
whether :t i~ the Shipping Minister or 
the Fina;l"e Minister; ultimately, pro-
bably the deciding lactor is the 
Finance Minister; however much the 
Shipping Minister may want to have 
it, ultimately, I know, he has not got 
the final authority in this. Therefore, 
it is a question that what is exercis-
ing the minds of the people over there 
is the fact that the statement of the 
Shipping Minister is being taken to 
mean that an attempt is being made 
by the Government of India to scut-
tle this whole scheme. I am putting 
it very straightforwardly, without 
minCing matters in any way. After 
all these years, for the Government of 
India to come forward with this 
statement that the potentialities are 
now estimated at 1.15 million tonnes 
as against an estimate of 2.4 million 
tonnes, some years ago, made by the 
Institute of Applied Economic Re-
search, to come forward, after so 
many years, to say that it is now 
expected that it will be only 1.15 mil-
lion tonnes, because some officers in 
the Department had estimated like 
-that, is now ta,ken by the people con-
cerned there as an attempt to scuttle 
the whole Report. You give the dog 
a bad name and hang him. That 
proverb is eminently suited to this. 
H you do not want to do it, you say 
eo openly that you are not going to 
·do It. But don't create all these prob-
1emI, that the potentialitil!l toda7 are 

(HA.H. DU.) 

lower and, therefore, we are now 
trying to have another committee 
consisting of the representatives of 
the State Government al well .. the 
Central Government which will ,. 
into this question. As far as tbill 
committee is concerned, I am sure, 
its Members will not agree at all 
because once the Central Govern-
ment has made uP its mind not t. 
have the port, the Central Govern-
ment representatives will stick to 
that position and will always under-
estimate the potentialities. Who is 
going to decide ultim"'ely? After all, 
if it is a question of finding out the 
potentialities, the State Government 
can give the estimates tomorrow. To 
have a joint committee to re-asseN 
and re-estimate the potentialities il 
nothing but a deliberate nttcM;:>t In 

~ l  the whole thing. 

I saY, please do not scuttle the 
whole thing, do not have such a pes-
simistic understanding with regard to 
the potentialities of the development, 
not alone of this particular region, of 
the country as a whole. This country 
can have at least halt a dozen pO'l'Ul 
more if this country has got to deve-
lop. We have got the potentialiti8 
for that. Therefore, I say, go ahead 
with this project. I would request the 
hon. Minister to immediately fight for 
it. All that I can urge upon the 
Shipping Minister is to fight for it. 
I cannot say anything more because 
the Finance Minister is not here. 
I say, the Shipping Minister will get 
the backing of the entire House, at 
least as far as we on this side of the 
House are concerned, and let him go 
ahead and fight for it in the Cabinet. 
That is what I would request him to 
do. 

Shri S. Kanc1appan (Mettur): I 
hope this Tuticorin project will ,et 
the sympathetic consideration it 
deserves at the hands of the sympa-
thetic Minister, Dr. V. K. R. V. Rao. 
I would like to ask for two clarific.-
tions arising out of Uti. Half-An-
Hour Discussion. 

Firstly, I would like to 'know frolll 
the hon. Minister, once they appolD' 
• committee '0 10 Into the feulbllltF 
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ot a particular project and that com-
mittee makes an exhaustive study 
and goes into all the pros and cons, 
all the aspects, of the project and 
submlts a report saying that it is 
feasible and that it is an economI-
cally viable project, why it is that 
they want to appoint another com· 
mittee casting aspersions on the prc· 
vious committee. This is a general 
question which pertains to this pro-
Ject as well as to other .projects. Many 
committees are appointed one aftel· 
the other. l ~. the lirst committee 
appointed was an expert cammiltee-
it was not a committee of laymen-
and they gave a report. I would like 
to know from the Minister what 
prompts the Government to have re-
thinking on this and to have succes-
sive committees instead of imple-
menting the project as recommended 
by the previous committee. 

SecondlY, when the question of 
building of railways in Tamilnad was 
taken up some years ago, it was said 
by the Planning Commilision as well 
as by the Government that the indus-
tries, in Tamilnad, had not developed 
and, therefore, they were nOI able to 
give more railway lines and, on the 
other hand, it was said that since the 
infra-structure needed for the mo-ve-
ment of goods was lacking in Tamil-
nad, the industrialists were not able 
to put up industries there. This is a 
vicious circle. When you make any 
study of traffic potentialities, when 
you say the hinterland near Tuticorin 
has not developed, the people there 
feel that unless the port is there in 
concrete shape, they cannot put up 
the industries there. This is a vicious 
circle. I would like to know from 
the Minister, when these things are 
hypothetical, how they can doubt the 
feasibility ol the project on the 
ground that the industries have not 
developed there. These a.re the two 
clarifications that 1 would like to 
naV1!·. 

fte ~r of 'fraDIport &lid Ship· 
pDlq (Dr. V. ~ ,. V. Kao): 
I'· . have listened with ireat interest 
to the speech.. of my han. frienda 

1689 (ai) LSD-IO. 

and cannot help ~ r i i the feel· 
ing that the whole debate is some· 
what unreal. I do not really believe 
that the han. Member who ,ave notice 
of this motion really thinks that the 
Central Government is not serious 
about this project, and I must also 
say that try as the han. Member, Mr. 
Ramamurti did to work up passion 
in his speech, I could not really :letect 
it even when he said that the Central 
Government wants to scuttle this and 
if a Committee is appointed, even the 
Central Government representatives 
would not agree and so on. 1 hav\! 
listened with great admiration many 
times to the hon. Member's speeches 
in this House, but, if I may respect-
fully say so, I missed something in 
today's speech which 1 had found in 
his previous speeches. I think, the 
whole debate really has been held 
beca use it is necessary for members 
of the Opposi lion also to tell Tamil 
Nadu-it is no longer Madras .... 

Shri S. Kandappan: Thank you very 
much. 

Mr. Chairman: The Constitution 
has not yet been amended .... 

Dr. V. K. R. V. Bao: I am sorry. 
YOli llrc right. I stand corrected. 

Shri P. Ramamurti: De JUcto it II 
and de jure it will come up later. 

Mr. Chairman: That is because of 
internal sympathies... (Interrup-

tions) . 

Dr. V. K. R. V. Rao: I will be brief 
I really cannot work myself up be-
cause most of the members who spoke 
are fully familiar with the ~ ro  

of this subject. They are tully faIIIi-
liar with what the Government of 
India were trying to do in this mat. 
ter and I have a feeling that this de· 
bate is somewhat unreal. 

But there IS one thing whicl1 I 
should like to say and that is with reo 
gard to what mY distinguished friend, 
Mr. Ramamurti said about the Finance 
Minister and the SbIppin,MiniJter. 
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I did not know t!1at there could be 
such distinctiOlls drawn between one 
Minister and another in Ii Cabinet 
which has a collective responsibility. 
I would like to assure him that, as 
far as the Government 'If India is 
concerned, whatever may be the al· 
location or allotment of a particular 
portfolio to a particular Minister, the 
Government of India speaks with one 
voice .• 

Shri P. Ramamurti: I agree. 

Dr. V. K. It. V Rao: It is a collf-c· 
tive r o ~ ili . He has a parti. 
ality for the lS~ r .. (Interruptions) 

Shrl P. Ramamurti: I agree that 
the Government functions collecti· 
vely, but that does not mean that 
every member of the Government 
things also along the same lines. How 
can it be? 

Dr. V. K. R. V. I hope not. 

Shri P. Ramamurti: I would make 
a distinction between his thinking and 
the Finance Minister's thinking. 

Dr. V. K. R. V. Rao: Even in the dis· 
tinguished Party to which the hon. 
Member belongs, all the members do 
not think alike. 

Shrl P. Ramamurtl: I am making 
a distinction between his thinking and 
the Finance Minister's thinking on lhe 
matter. 

Dr. V. K. R. V. Rao: If I may say 
so, all this distinction which is being 
dawn is not going to help anybody. 
He may tell me that the Shipping 
Minister can rlo nothing, but then the 
notice for -(he half-an-hour discussion 
should have been given to the 
Yinance Minister and the Finance 
Minister should have been asked to 
come here. I hope, I am not quite as 
feeble and as helpless as mY very res· 
pected friend, Mr. Ramamurti, is try· 
ing to make out here. 

There was this talk of  diflerence 
between the Finance Minister and the 
TraJllPOrt Minister. I can tell him 

from my knowledge of the Finance 
Minister, that he is a person' who has 
a right 'to ask questions, because he 
is dispensing the finances of the coun-
try; and at the stage at which the 
economy of the country is today, he 
has every right to ask whether it is 
economical or not. I could 'also tell 
this House that the Finance Minister 
is a person who not only thinks in 
terms of ecOllomy but also thinks in 
human terms and I do not think that 
we should henceforth dwell on this 
particular possibility of difference 
between one Minister and another 
Minister at all. 

Another thing that I want to men. 
tion partains to what my distmguish. 
ed friend the Leader of he DMK 
Party, said about some officers of the 
Ministry. r very much regret that 
references should have been made 
to officers becausc, I think, it is a very 
well known fact that the report was 
not accepted by my Ministry. It was 
examined in an inter.departmental 
meeting. In the Ministry there were 
discsusions. Discussions were also 
held with other people and what the 
Minitsry put forward was 1.55 million 
tonnes. After all, it is an internal do-
cument of the Ministry; it is not a 
public document; it is not a Commit· 
tee that was estabUshed. After all, 
you do have within every Ministry 
these things-notes 'being written. and 
reports being prepared by various 
officers. You should not start attri-
buting motives. I very much regret 
it. I do not think there Is any qua· 
tion of spite towards research organi-
sations and so on the part of the oftl.· 
cer referred to by the honourable 
Member. 

Shrl Anbuhagan: May I seek: a 
clarification from the. hon. Minister? 
In December, 19GB, there was a con· 
ference between the State represen· 
tative and the Member (Transport), 
Planning Commission Shri Tarlok 
Singh. In that conference they had J 
arrived at certain figures, and the total 
fraffic that could 'be antfeipated In 
1970.71 was to be taken al 2 InlDion 
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tonnes as against 2'4 million tonnes 
estimated previously. This was in 
December, 1966. But because of the 
figures that were sent by some other 
officer, namely 1.15 million tonnes, 
Governmer,t have arrived at 1.55 
million tonnes. 

Shri S. ~ l  Within a ma-
tter of a few months, this change has 
happened. 

Dr. V. K R. V. Rao: As a matter 
of fact, it was at that very meeting 
that it was suggested by the Member 
(Transport I. Planning Commission; 
Shri Tarlol; Singh, wanted that an 
inquiry she uld be made into the eco-
nomics of 1 his. It was at the instance 
of the Planning Commission and not 
a t the inst ance of the Ministry of 
Transport that this inquiry was made. 

When I joined the Ministry and got 
this report, 1 read it through; I was 
not person Illy sattsfied with the re-
port and I said that the whole matter 
should be i:one into thoroughly. The 
estimate Pllt forward as a result was 
1.55 millio 1 tonnes. What was the 
other estirn ate? It was 2 million ton-
nes at Tuticorin including the 
original po rt. The difference now is 
between 1. 7 million tonnes and 1.55 
million tonnes. If I might express an 
opinion as an economist and an eco-
nomic statistician, I think that to be 
very rigid about 1.55 million tonnes 
or 1.6 mill ion tonnes or 1. 7 million 
tonnes in 1 egard to what might hap-
pen in 197-)-71 is trying to show too 
much of co nfidence in the accuracy of 
such statistical projections. 

What I am trying to say is this. 
Even if we take the figure of 1.7 mil-
lion tonnes even if we take 5 per 
cent rate tl growth,-these are the 
two things advanced by my hon. 
friend oPPlisite-'We find that during 
the first fourteen or fifteen ,;years, the 
port would not be able to pay back 
the interest and the loan instalments 
in the manner that it should. That 
does not ml!an that the project should 
be abandoued. On the contrary, ir. 
answer to .• question in the Rajya 
Sabha only thie mornin" and in ana-

wer to a question which I answered 
some time ago in the Rajya Sabha 
and in fact, in the statement that i 
made at Madras in the distinguished 
presence of the Chief Minister of 
Madras, I had said that the project 
was not being abandoned. The Chief 
Minister of Madras, talking about me 
had said: 

"He has made all parties to it 
anxiously, giving hopes here and 
there but never giving out what 
he is intending to do. However, 
I find an aroma of good-will 
which I value very mUch. It is 
quite easy to discard a proposal. 
It is easier still to repUdiate it; 
but the most difficult thing is to 
review a proposal with a critical 
mind and with good-will in the 
background. I hope the Tuticorin 
harbour project will receive such 
good-will :it Ins hands." 

This is precisely what r am doing. 
On the basis of the estimates, the 
port show a considerable amount of 
financial i i~ in the first fourteen 
or fifteen years and somebody has g.t 
to pay it. The House knows very 
well that as for as the ports are con-
cerned. the money spent is treated as 
loan to the port, and the port has to 
pay back the loan as well as the in-
terest on the loan from its earnings. 
In this particular case, there was i~ 

difficulty. After all, one has to re-
member that unfortunately in the case 
of th is project, the details of the pro-
ject were not worked out and so on 
in the normal sense in which we un-
derstand a project, and were not po-
sed. That has been one major dift\-
culty. It was accepted in principle. 
In fact, the work lot started in 19&1 
or 1963, and the money went On bekl, 
given and financial sanctions went (In 
being given. But what we call a 
whole project in the normal sense in 
which a project is pasled was not 
passed; somehow or other, somebody 
forgot or something happened, 

8hri S. Kaadappan: 
curioUl. 

It 11 very 
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Dr. V. K. R. V. Rao: It became 
therefore, my responsibility to l ~ 
the entire project before the Cabinet. 

As soon US I did it, this difficulty at 
lose during the first 18 years came up 
I tried to fmd a way out. That was ~ 
reason why the han. Member sitting 
opposite knows very well that when 1 
was in Maclras in some other connec· 
tion I had the good fortune to hoid 
discussions with the Chief Minister of 
Madras and some of his distinguish· 
ed colleaJue as well as with the ex· 
Chief Minister of Madras and the ex· 
Industries Mutister of Madras and we 
discussed the whole thing threadbare. 
I explaiDed the various problEms in· 
volved and what I said then and what 
I say now is what I have said in my 
statement also. I am surprised tha, 
my hon. friend Shri P. Hamamurti 
thinks that the statement shows th:lt 
the Central Government want to scut· 
tle the project or that my hon. friend 
Shri Anbazhallan says that the state-
ment shows that Government .re 
vacillating and so on; there is no 
question of vacillation at all. 
:rhere is no question of vacillation. It 
is a question of mak:ng certain cal-
culations, final calculations. The tra-
ftic potential can increase if the Madras 
Government are going to industria lise 
that region. Let me say that this 
is Dot a project started by the new 
Government of Madras. 

Shrl V. Krishnamoorthl: We have 
been saying for years together: indus· 
trlalise that area .... 

. Dr. V. K. R. V. Rao: I am not yield-
mg. 

This is not a project that has been 
started by the present Government in 
power. It was started by the Cong-
ress o r ~ . 

$hrl V. r~oo~  They 
·were BlI¥iDi like that. 

Dr. V. ~. R. Y. ~ o  I would beg 
of my hon. friend to let me complete 
~  speech because already it is 6.20. 
I am sure he wants' to flO horne; so 
do 1. As far as the Tutic6rin Pro-
ject is concerned, the hon. Member 

knows quite well that' We are tryin" 
our best to see it go through. . .. 

. The point I am making is that there 
~  no difference as far as this proJect 
IS concerned. The Congress Govern-
ment started it. They have spent so 
much money on it. Now the succeSSOr 
Government legitimately wants to see 
It completed. But in view of the eco-
nomic difficulties t.hat have arisen, the 
ldea was to try and find out in what 
way we could improve its econ<Ymic 
viability. In the meanwhile, so that 
the work on the breakwater should 
not stop, we 1l0t the provision increas-
ed from Rs. 50 lakhs to Rs. : crore. I 
am hoping that the Chief Minister 
will agree as we had discussed in 
Madras, becalBe already we have st:-
lected an ofticer, a very senior officer 
to go there and sit down-it is not a 
committee of these two; I said there 
should be no committee; these two 
officers will sit down and collect main-
ly material in regard to the prospects 
of the hinterIan:l. matt'r:'al in regard to 
the possibility of new industries being 
established there, such as, for ex-
-ample, fertiliser or something else 
which will lead to a lot of traftic. Once 
it is done, the idea was that the Chief 
Minister of Madras and myself as 
Central Minister of Transport, will sit 
together and finalise the traftic poten-
tial and ways and means to improve 
the economic viability, what should 
be done to make it more economical-
ly viable. As soon as that is done, the 
final scope of the project will be de-
termined and I will place it before 
Government. In the meanwhile, no-
thing stops. That is why we have 
gi ven this extra Rs. 50 lakhs. 

Shrl S. Kandappan: I wanted a 
clarification .. 

Dr. V. K. R. V. Rao: Shri Kandap-
pa.,. asked a question about one com-
mittee. Actually no committee has 
so far l'eally gone .. 

SIui S. Khanapan: I raised it in a 
general way, not only in regard to 
Tuticorin. 

Dr. V. ~. R. Bao: If I may; give a 
brief answer to the point, if there are 
not more than one committee, 'r do 
not see how economists, statisticians, 
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publicists and others will be hav-
ing a Mood time in this country. 

Then the question was raised abouL 
the Sethusamudram project. I would 
say: let us not link up the two. A3 
regards Sethusamudram, it is still be-
ing surveyed. We have not yet com-
pleted the various surveys. Many is-
sues and problems are involved in 
It. I would beg of my hon. friends 
of the DMK to please not mix up 
Sethusamudram with Tuticorin. 

Mr. Chairman: Also Shri Ramamu-
rit's party. 

Dr. V. K. R. V. Rao: No, he did not 
make that point. Shri Krishnamoorti, 
Shri Anbazhagam and perhaps Shri 
l{andappan also referred· to it. 

From our point of view, it is better 
to kep 'I'utlcorin to itself. I can tell 
yOIl .\a ~ I1Wll estimation there would 

not really be any fundamental diffi-
culty in the way of the acceptance 
and the completion of this project. 
But certain procedures have got to 
be gone through. We are not dealing 
with only one State; we are dealing 
with a number of States, and what we 
do will have to be such as will be ac-
ceptable to every other State in terms 
of principle, which every other State 
would be willing to accept as some· 
thing reasonable. 

I hope I have given a satisfactory 
explanation and in view of this my 
hon. friends will see that there is no 
more agitation. 

18.25 hrs. 

The Lok Sabha then adjourned till 
Eleven of the dock on Tuesda1/, Augmor 
1, 1967/Sravana 10, 1889 (Saka). 
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